OREN COURT
CENTRAL AOMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALLAHABAD

ORIGINAL APPLICATION NO.218 OF 2000
ALLAHABAD THIS THE 24TH DAY OF FEZBRUARY,2003

HEBN'BLE MR, JUSTICE R.R.K. TRIVEDI,VICE-CHAIRMAN

Vishwambhar Dayal Varshaney,

S/o Praye Lal,

Post Graduate Teacher (Chemistry),

Kendriya Vidyalaya No.2 (J.L.A.),

Bareilly Cgntt,

U.P.=-243001, sessscssssssssscsApplicant

(By Agvocate Shri R.K. Bjha,5.5. Rathor,& Shri A. Tripathi)
Uer sSus

1« Union of India through the
Principal Secretary/Deputy Commissioner,
Kendriya Vidyalaya Sangathan, 18,
Ingtitutional Area,
Shahid Jeet Singh Marg,
New 0e21lhi-110015.

2, The Commissioner,
Kendriya Vidyalaya Sangathan,
18 Institutional Area,
Shahid Jeet Singh Marg,
New Delhiz110016.

3, The Assistant Commissioner,
Kendriya Vidyalaya Sangathan,
(Dehradoon Region) Solawala,
Hathibarkala,

Deghradoon, U.P.

4, The Chairman,
Vidyalaya Managesent Committee,
Kendriya Vidyalaya No.,2 (J.L.A.),
Bareilly Cantt,
u.P. 243001,

S5, The Principal,
Kendriya Vidyalaya No.2,(J.L.A.)
Bareilly Cantt=-243001,

S csTu
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6, Shri G.0. Gupta,
Principal,
Kendriya Vidyalaya No.2,
(J.L.A.) Bareilly Cantt,
U.P.-243001, veeeeseses..RESPONdENtS

(By Agvocate Shri N.P. Singh)

ORDER

By this O.A. filed under section 19 of Agministrative

Tribunals Act 1985, the applicant has challenged the order
Yfrom v
dated 07.01,2000 by which he was trans?erred/Bareilly to

Namroop.

25 Learned counsel for the respondents has submitted
that the impugned order dated 07.01,2000 has been modified
by the respondents and he was transferred to Kendriya
Vidyalaya Silchar on 18,07,2002, It is submitted that in
pursuance of this modified order applicant has joined at

Salenar on 27.07,.28082,

Bty In view of the afodeéaiﬂ development, this 0.A.
has rendered infructuous. The copy of the erder has been
placed before me,

o 1
\‘(
Considering the facts and circumstances, this O.A. lg

Lk\haa;gggggggiﬁ\ﬁ?ructuous. A copy of the order dated

18.,07,2002 shall be kept on record.

Bie There will be no order as to costs.
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Vice-Chairmanc\
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